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and long term stay facility for adult persons. Orphan/destitute below 18 years,
including mentally challenged girls, are also eligible under this scheme. Presently,
this scheme is running at 106 places in the country, including 2 in the Capital at

following places:

i) Manovikas Comprehensive Rehabilitation and Research Centre, A-267,
Surajmal Vihar, Delhi.

(i) Society for Child Development, Apne Sahare, 7/27 A, Ground Floor,
Roop Nagar, Delhi.

Besides, a lifelong shelter and care facility scheme namely Gharaunda is being
implemented by the National Trust for adult persons both men and women at 4
places in the country including one in the Capital at DERA Mandi, Dera, Near
Chhattarpur (by Muskaan), Sector-B, Pocket-2, Vasant Kunj, New Delhi.

Inclusion of minor irrigation projects of Chhattisgarh under AIBP

+1842. DR. BHUSHAN LAL JANGDE: Will the Minister of WATER
RESOURCES be pleased to state:

(a) whether the Chhattisgarh Government has sent a proposal to the Central
Govemment for including 171 minor irrigation schemes in Accelerated Trrigation

Benefit Programme (AIBP) during 2012-13

{b) whether for 67 minor irrigation schemes an amount of Rs. 217.69 crore is
proposed on priority basis and out of which Rs. 14.761 are meant for farm irrigation
by tractors and whether the Government would help the farmers by providing the

above-said amount; and

(c) whether the amount of Central assistance for Kelo and Maniyari projects
under the major irrigation scheme of that State is insufficient and whether any

immediate assistance is likely to be given?

+ Original notice of the question was received in Hindi.
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THE MINISTER OF WATER RESOURCES (SHRI HARISH RAWAT): (a) Yes,
Sir. Government of Chhattisgarh had submitted the proposals of 171 number of new
minor irrigation schemes for funding under Accelerated [rrigation Benefits

Programme (AIBP) during 2012-13.

{b) As per information provided by the State Government, no such minor
irrigation schemes have been proposed by Government of Chhattisgarh for financial

assistance.

{¢) The Central Assistance under AIBEP is released on year to year basis to
the projects based on the budget provision by the State Governments, as per the
annual State-wise ceiling fixed by the Planning Commission and annual work plan of
the State Governments. During 2013-14, funds could not be released to these
projects under AIBP due to non-fulfilment of eligibility criteria as per the AIBP

guidelines.

Share of Rajasthan in Ravi Beas water

11843, SHRI ASHK ALI TAK: Will the Minister of WATER RESOURCES be

pleased to state:

(a) whether Rajasthan has major share in Ravi Beas river water;

(by whether the Central Government proposes to direct the Bhakra-Beas
Management Board (BBMB) for installing automatic gauge recorder at the site

agreed to by the partner States and if so, by when; and

{¢c) whether the Central Government proposes to direct BEMB for finalizing

the rest of the sites and if so, by when?

THE MINISTER OF WATER RESOURCES (SHRI HARISH RAWAT): (a) Yes,
Sir. The supply of surplus Ravi-Beas waters to Rajasthan, Punjab and Haryana was
decided in the Bhakra Beas Management Board (BBMB) in 1982 as 49%, 30%, and
21% respectively.

tOriginal notice of the question was received in Hindi.



